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GOVERNMENT OF INDIA
MINISTRY OF COMMERCE AND INDUSTRY

DEPARTMENT OF COMMERCE
 

PUBLIC NOTICE NO. 72 /2009­2014
NEW DELHI, DATED 3rd June, 2010

 
Subject:   Shifting of the Office of Services Export Promotion Council (SEPC).
  
              In exercise of powers conferred under paragraph 2.4 of the Foreign Trade Policy,  2009­2014, the Director General of Foreign Trade hereby  makes the
following amendment at column 3 of S. No. 22 in the  List of Export Promotion Councils/ Commodity Boards/ Export Development Authorities given under
Appenidx­2 of Handbook of Procedures( Vol.1 ) 2009­2014:­
 

Services Export Promotion Council
Head Office
509­511 and 514­518,
5th Floor, Apparel House,
Institutional Area, Sector­44,
Gurgaon­122003
Tel: +91­124­2587666­68
Fax: +91­124­2587667
E­mail: services.epc@gmail.com
Website: www.servicesepc.org

 
 2.        This issues in public interest.
 

Sd/­
                                                                                                            (R.S. Gujral)

Director General of Foreign Trade and 
                                          Ex­officio Special Secretary to the Government of India

                                               
 

(Issued from File No. 01/94/162/325/AM­08/PC­2(B) Vol.­I)
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